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Haryana State pollution Control Board,
SCF-32 Opp. Community Centre, Sector-I3, HUDA, Bhiwani

Email-hspcbrojr@gmail. com

SPOT INSPEqTION REPORT

Name of the Unit ,: t \lt Od$ (WAb.r t\dre;Fn'e-r, vru - t'KKc., , I ,^./.

Date oflnspection: Zef of f zre_o

SOP criteria

feed to the pyrotysis reactor shiuli be dEGid oiliEJ
'J €+ql t is<.'gfr!-..

removal of steel ,rire the tyreian beJ lithEiln=
e form of crumbs or chips (which can be made simply
cutting without going for the shredded process)
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arrangement of the rubber crumb to the
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flue gas should Oe Eearei to tfre environrnent
rough a chimney of at least 30 meters height. ::#?-il'pr"*-

initial heatins, auring th;;t EE pro;;, th;;y,o
generated within the plant should be used as fuel tHT :"9".":* "t'J * rp

of pyro gas ir 
"ny 

st ouli- uE-iEEE-ihrough-
deslgned flaring system of adequate capacity

the emergency situation in which the entjre
may have to be flared
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flaring should O" ao* rt rrirl.rrr, f,",Cht of 30 b!4 hrow d.)

instrumentation tor. rnearuEi"n=tlia ioniioi
temperature and pressure along with safety interlocks
case of increase of temperature or pressure to cut off

of the reactor should be provided
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control systems ruct ai erograrnmed Ggic
(PLC) shall be adopted

ln order to control frrt,"u 
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f., th"E;;;
during operation, proper sealing should be ensured
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72. The collection ofthe oilfrom the condensers should be

in clbsed vessel and storage also should be in closed

vessel and storage also should be in closed tanks wlth

suitable events.
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There should be no manual handling of oil. No I,.roJqJ ianr -r I 'tJ -r4 *rt{--

14 Transfer of oil should be through pumps 'lza>tyr b *?r 7\ W,-l'

15. At the end of the pyrolysis process there actor has to be

cooled before the removal of carbon. During this process

,the reactor should be purged with nitrogen.

16. The removal of carbon should be started afterthe

reactor's temperature has come down to below 50

degree Celsius ,

)4,

17. The removal of carbon should be mechanized system

and lt'shduld ensured that no spillage takes place during

the collection of the carbon in the bags.

c(If,+!tA'1p uY *, P..-'drr
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18. Adequate number of sensors along with alarm sYstem

should be provided at suitable locations throughout the
plant to detect any leakage of flammable vapors from

the system.
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19 Adequate fire fighting system like sprinkles and fire

hvdrant with necessary pumping system and water
storage should be Provided.

20. The plot size should be adequate for storage of crumb or
cut tyres, oil and carbon black in addition to the
pyrolysis plant.

fsr Fl.f 9,.i. .J[{ o*-41^et1
U

21,. Accessories as well as enough space for movement of
fire tender in case of any emergency.

)r.l e\st^dA eV.4 tf- l-d''-t'r't
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22. A minimum indicative size of small plant is about 3000

square meters.
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The plant shall possess clearance certificates issued by

the concerned departments.
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24 The carbon black and oil obtained from the process

should be supplied only to actual users/processors.
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25. The waste water generated in the process from

condensers or any scrubbers should be properly treated

in an effluent treatment plant and the sludge generated

should be sent to TSDF.
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For Balaji Rubber lndusgie

Representative of th paftffi

RCon d officer
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Regional Office
Haryana State Pollution Control Board,

SCF-32, Opp. Community Centre, Sector-13, HSVP. Bhiwani
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t Date* 17-

'l'e Charr-an,
Naryana State Pollutron Control Board,
Panchkula

sub: sanction of prosecution under section 43/44/4sA for violation of section 24/zs ol
Water (Prevention & Control of pollution) Act, ]-974 and under section 37l38/39
for violation of section 2L/22 of Air (prevention & Control of pollution) Act, 1981
M/s Balaji Rubber Industries, Village- Ikkas. Hansi Road, Jind.

Ref: Head office letter no. HSPCB/2OL9/L9OO dated 26.09,2019

In this connection, it rs submitted that [hrs Off ce has examii']ed the facts in reFerence of
Head Off ce letter referred above. The point wise detarled examination report as per Head Office
lerrer no. P,SPC9/DA/2O75/423-434 Dated 23.06.2015 is as under:-

i. Inspection Report of the unit conducted on 29,01.2020 by the undersinged alongwith
concerned field officer of HSPCB is enclosed herewith as Annexure-A.

ll. The unit has been granted CTE vide application no, 5343333 dated 06.06.2018 and CTO
vde appl catron no. 5473010 dated 13.08.2018 for the period 13.08,2018 to 31,03 2025.
Copy oi CTE and CTO are enciosed as Annexure-B
Copy of proof the partnership rs enclosed herewrth as Annexure-C,
Photoqraphs is enclosed as Annexure-D.
site plan is enclosed as Annexure-E,
Copy of SCN issued i5 enc osed herewith as Annexure-F.
Copy of proof of SCN lssLred is enclosed as Annexure-G.
The sample was tested by the board analyst and as per the analysis Report No 2087
dated 11,02.2020 and as per air emission analysis report no. 545 dated 06.02.2020, the
parameters were found exceeding/non conflrming w th the genera standards for discharge
of Environmental Pollutants

Keeping in view of above mentjoned facts, it is recommended that the sanct on for
prosecution of the above said unitthrough sh. Harish Kumar, AEE may be granted under section
37/38 of Air (Prevention and control of pollution) Act, 1981 and 24/25 of water (irevention and
contro of pollution) Act, 7974 in the name ofthe unit and the persons responsible for day to day
operatton of the sald unit as given below;

1 M/s Bala.l Rubber Industries, village Ikkas, Hansr Road, Jind.
2. Sh, Subhash S/o Sh/ leevan Singh, R/o VpO Ramrai, District Jind
3. Sh, Krishan S/o Nafe Singh, Village Ikkas, District Jind
4. Smt. Rakesh Kumari, W/o Sh. Vijay Kumar, R/o H. No. 641115, Jawahar Nagar, Hansi,

District Hisar,
5. Smt, Rekha W/o Sh. Raj Kumar, R/o H.no. 2285, Sector-14, Hisar
6. Smt. Satyawanti W/o Sh. Charanjit, R/o H.No, 223C/1, Kasbat Mohalla, Hansi, District

ll sar.
DAl- As Above

Bhiwani Region
onal Officer,



Haryana State Pollution Control Board,
SCF-32, Opp. Community Cenke, Sector-13, HUDA, Bhiwani

No. rrSpCB/BHr/2oro,Ngq 
ffr*S_ \\ ry}3

it is recommended that the draft complatnt

and approved from competent authority So, that
Environment Court, Kurukshetra.

It is submitted for your kind informatron and further necessary action prease.

DAi As above

The Chairman,

Haryana State pollution Control Board

Panchkula

Sub: Draft complaint of M/s Balaji rubber industries, Hansi Road, Village lkkas,
District Jind under section 43r44t4sA for vioration of section 24r2s of watet
(Prevention & contror of poflution) Act, 1974 and under section 37/38/39
for violation of section 21122 or Air (prevention & contror of porution) Act,
,1981 

.

ln this connectron, prease find encrosed herewith the draft compraint for
prosecution which ls to be fired in Speciai Environment court at Kurukshetra against
the unrt and its responsrble person under section 43144t45A for violation of section
24125 ol water (Prevention & contror of polution) Acr, 1974 and under section
37 t38l3g for vrolation of iection 21 t22 of Air (prevention & contror of polution) Act,
1 981

Annaxc.r _

Tele No. 07664-256259

q

Regional Office
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please be vetted for the legal cell

the case can be filed in Special

&/
Bhiwani Region



No. HSPCB/BH
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As per A/R No.2087 dared

the prescribed limits.

As 1l'te un i1

7 A2.2020.

l! as sealecl by board on

I i.02.2020, paralueters "@

dated t1.02.2.020 in co,nptianiJ oi f fo f-.iii, No. +l-:s
dated l

Regional Offlce
Haryana State pollution Control Board,

SCF-32, Opp. Community Centre, Sector_13, HUDA, Bhiwani
Ema il - hsp cb roj r@_gm a il. c o m

'o'a..l qa Dated 15,_2_2)
The Chair man

I laryana State pollution Control Board,
PanchkLrla.

sub: 
.-.Environmentar compensation Assessment report - M/s Baraji Rubber rndustries,Village- lkkas, Hansi Road, Jind.

Itl this conrreclion. it is iltinlatcd thal thc sainple ofair ernission and effluent lrom oLrtlet o1

reporl o1'air emission No. 545 dated 06.02.2020. the
prescribed lirnil.:-.

Sr. No.
_I

Paramete r Namc SPM(mg/m3) Prescribed Limit (pgll)
SP]VI 241 .8 150

rere No. or664-2s625e \Wez&q4-5

Sr. No. Pa ramcter Name Result of outlet of ETp(mgil) Prescribed Limit (mg/t)
I S Lrspended Solids 1t1

4t
r00

) BOI) i0

'I hus, unit was wilrfuly & deriberately viorating u,der Air Act, r gg l and water Act. r 974.
Itl view ol above, unit is Iiable to pay the environmental compensation as per direction of tlieboa.cl issr"icd vicie office order no. 6043'-60i5 dated 29.04.20r9, as assessed by this office as pernlethodologl' dcfined therein 'l'he assessrnenr reporl lor Environmeutal compensation is given as under:Ilc:Pi +N *R+ S+ t_Ij

i.e. tiC = 50 - * -.2_t9j^0^i 
-* 

I 25 = Rs. 7812.5/_ pu day + N (number of days)N- 10.01.20t9 to 17.02.2020 =404days
EC = 7 8) 2.5* 404 = 3 t,56,205 t -

. . lrr view of above, ir is requested that the assessment report may be exarrined and finarizedttt Ilcad olilcc level b1' the colrnrittee of thc officers so thar thc hrrrher. directions could be issued to thedelau lrilg un i1 accorclingl,v
I)A As above
Copy olSCN, Copy ofA/R

Copy of lasl cornpliance spot inspection

&,

v
Regional cer

r 'E---r I A.r i

Bhiwani Region


